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MA/343/2019 in CP/193/1B/2018 35

ORDER

R3 was set exparte based on order dated 02.09.2019.

Learned Counsel for the Resolution Professional present who
stated that memo has been filed by the Applicant/Resolution
Professional. The Learned Counsel sought to bring on record filing of
Forensic Report, which was obtained subsequent to the filing of this
application by the Resolution Professional. The Counsel for the
Respondent does not have any objection in relation to Forensic Report,
being taken on file. Taking into consideration the said representation the
same is taken on record the Respondent is given an opportunity to file

response within a period of one month from today. Post this matter to

12,02.2020 by 2.00 pm.
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(ANIL KUMAR B) (R.VARADHARAIJAN)
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